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Supreme Court

Bombay Garage Ahmedabad Ltd. v.J P Iscon (P) Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 2021

In Re: Recent Rape Incidents in Delhi NCR, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2018

Kusumavati Gowda v. Govt. of Karnataka, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2015

Mihir Prakash Bajoria v. Vidushi Jain Bajoria, (N. Kotiswar Singh and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 2016

Mihir Prakash Bajoria v. Vidushi Jain Bajoria, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 2017

Mulla Afroz v. Union of India, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2020

Riar Builders (P) Ltd. v. Union of India, (Surya Kant, Dipankar Datta and Vijay Bishnoi, JJ.), 2025
SCC OnLine SC 3797

Sanjay Badaya v. State of Rajasthan, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC
2022

State of Jharkhand v. Alex David, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 6526

Surinder Ahuja v. State of Punjab, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2019

Allahabad High Court

Bharat Verma v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All
32771

Bombay High Court

Dharma Productions (P) Ltd. v. State of Maharashtra, (M.S. Karnik and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 12696

Chhattisgarh High Court
Adarsh Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18336
Ajay Khande v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 18340

Anita Sahu v. State of Chhattisgarh, (Sanjay S. Agrawal and Narendra Kumar Vyas, JJ.), 2026 SCC
OnLine Chh 18327

Ashwani Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18335
Chagan Lal Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18338
Darshan Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18343

Gajendra Das v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal and
Bibhu Datta Guru, JJ.), 2026 SCC OnLine Chh 18348

Ganesh Manjhi v. Union of India, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 18356
George Kerketta v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 18355
Golu Bhancha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18346
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Hemant Kumar Nishad v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 18359

Horilal Pankaj v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18345
Indal Prasad v. Union of India, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 18358

Jhamman Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
18349

Kewal Prasad Vishwakarma v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine
Chh 18351

Kunti v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 18352
Malik Ram Nayak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18344

Muhammad Sarfaraz Maamdaani v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 18342

Nikesh Kumar Sahu v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
18332

Pintu Ram v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 18339
Poonam Janghel v. Kishan Janghel, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18329

Pramod Kumar Sahu v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
18354

Reema Gendre v. Devendra Kumar Gendre, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 18347

Satish Dahariya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18333

Shail Kumari Kashyap v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
18353

Shailendra Parihar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 18350

Shubham Agrawal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
18341

Shyamlal Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18334

Surendra Kumar Dahariya v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
18357

Tejram Khalkho v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 18328
Tuleshwar Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18337
Tulsiram Chandane v. Santosh Gajbhiye, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 18330

Vimlesh Kumar Singh v. State of Chhattisgarh, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh
18331

Gauhati High Court

Citizen Alliance for Truth & Justice v. Union of India, (Michael Zothankhuma and Budi Habung,
J1.), 2026 SCC OnLine Gau 6647

D/s Enterprise v. State of Mizoram, (Budi Habung, J.), 2026 SCC OnLine Gau 6648
Darhmingthanga v. Union of India, (Michael Zothankhuma, J.), 2026 SCC OnLine Gau 6653
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Dwarakamai Construction (P) Ltd. v. Job Laizathanga, (Michael Zothankhuma, J.), 2026 SCC
OnLine Gau 6642

Lenzing Pertin v. Babang Ratan, (Pranjal Das, J.), 2026 SCC OnLine Gau 6644
Lenzing Pertin v. Ninnong Ratan, (Pranjal Das, J.), 2026 SCC OnLine Gau 6643

Lucy Kipa Dinik v. Er Yorum Nyamdek, (Pranjal Das, J.), 2026 SCC OnLine Gau 6645
Mary Pegu v. State of A.P., (Kardak Ete, J.), 2026 SCC OnLine Gau 6651

National Highways & Infrastructure Development Corpn. Ltd. v. Rengchhunga, (Michael
Zothankhuma, J.), 2026 SCC OnLine Gau 6640

Omi Taga v. State of A.P., (Kardak Ete, J.), 2026 SCC OnLine Gau 6652
Peter Nijo v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6641

R. Rengchhunga v. National Highways & Infrastructure Development Corpn. Ltd., (Michael
Zothankhuma, J.), 2026 SCC OnLine Gau 6646

Shree Siddhivinayak Construction v. Union of India, (Yarenjungla Longkumer, J.), 2026 SCC
OnLine Gau 6649

Vepozoyi Theyo v. Union of India, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 6650
Yijum Bagra v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6639

Gujarat High Court
Jitendrabhai Mohanbhai Kriplani v. State of Gujarat, (P.M. Raval, J.), 2026 SCC OnLine Guj 7264

Jammu and Kashmir High Court

Mohd. Hazzak Lohar v. Commr., (Sanjeev Kumar, Acting C.J. and Mohd Yousuf Wani, J.), 2026 SCC
OnLine J&K 775

Sabeena v. Zahoor Ahmad Kambay, (Sanjeev Kumar, Acting C.J. and Mohd Yousuf Wani, J.), 2026
SCC OnLine J&K 773

State (UT of J&K) v. Saleema Begum, (Sanjeev Kumar, Acting C.J. and Mohd Yousuf Wani, J.), 2026
SCC OnLine J&K 772

Syed Yasmeen v. Inhabitants of Village Wakura Tehsil Ganderbal, (Sanjeev Kumar, Acting C.J. and
Mohd Yousuf Wani, J.), 2026 SCC OnLine J&K 774

Karnataka High Court

Nandi Infrastructure Corridor Enterprise Ltd. v. A.M.R. Housing Development Corpn., (D.K. Singh
and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 13662

State of Karnataka v. Everonn Education Ltd., (Jayant Banerji and Tara Vitasta Ganju, JJ.), 2026
SCC OnLine Kar 13664

X11 v. State of Karnataka, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC OnLine Kar
13663

Kerala High Court

A.V. Bhaskaran v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15910
Amith Gopidas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15907
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Biju v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 15922
Hafijul Shake v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15917

High Court of Kerala v. Shaji M.K., (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC
OnLine Ker 15927

Hriday S.K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15908
Joy M.K. v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 15926
Masum Sekh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15912

Muhammed Safwan M.K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker
15914

Nisamudheen v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 15933

P. Krishnankutty v. National Center for Disease, (Anil K. Narendran and Muralee Krishna S., JJ.),
2026 SCC OnLine Ker 15929

Prasad Sarkale v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15919
Prasanth K.K. v. CBSE, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 15930

Prasanth v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 15924

Radhul M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15913
Rajeesh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15915
Ranjith C.R. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15918

Regional Cancer Centre v. Dr Trivedi Maharshi Dineshbhai, (Devan Ramachandran and Basant
Balaji, JJ.), 2026 SCC OnLine Ker 15928

Reshma M.S. v. District Level Authorization Committee for Transplantation of Human Organs,
(Harisankar V. Menon, J.), 2026 SCC OnLine Ker 15931

Ripan Mondal v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15911

Riyas Puthenkammunte Purakkal v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine
Ker 15920

Roji Augustine v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 15923

Sanju v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 15921

Shajith K.A. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15916
Soly John v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 15909
Sunil Lawrence v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 15932

Vidya V. v. District Officer, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine Ker
15925

Madras High Court
A. Sakilla v. State of T.N., (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad 8671
C. Sabarikumar v. Sivakumar Chellathurai, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 8662
C.S. Sanjay Reddy v. Kennel Club of India, (K. Kumaresh Babu, J.), 2026 SCC OnLine Mad 8663

Commr. v. J. Radha, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC
OnLine Mad 8664

E. Paramasivan, In re, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad 8673
J.Y. Rajesh Yadav v. Koso India (P) Ltd., (K. Surender, J.), 2026 SCC OnLine Mad 8680
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Jeevanandam v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 8667

K. Karthikesan v. ICICI Bank Ltd., (S.M. Subramaniam and N. Senthilkumar, JJ.), 2026 SCC
OnLine Mad 8676

K.T.A. & G.R.S. Educational Trust v. CIT, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul
Murugan, J.), 2026 SCC OnLine Mad 8665

Lakshmi v. State of T.N., (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad 8672

Nandini Srinivasan v. Nirmala Krishnaswamy, (Dr A.D. Maria Clete, J.), 2026 SCC OnLine Mad
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